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N o tif ic a t io n s  unper E sse n tia l Com mo* 
d ities  A c t , 1955

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN) : I beg to lay on the Table a copy 
each of the following Notifications (Hindi 
and English versions) under subjection (6) 
of section 3 of the Fsscntial Commodities 
Act, 1955:—

(1) The Kerosene (Fixation of Ceiling 
Prices) Second Amendment Order, 1974, 
published in Notification No. G.SR. 
115(F) in Gazette of India dated the 2nd 
March, 1974.

(2) The Light Diesel Oil (Fixation of 
Ceiling Prices) Amendment Order, 1974, 
published in Notification No. G.S.R. 116 
<F) in Gazette of India dated the 2nd 
Murch, 1974.

[Placed in library. See No. LT-6495/74],

Pr i v h s t j o v  o f  Foo d  \r>ULrLRvnoN 
(AMD!.) RULFS

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : I
beg to lay on the Table a copy of the 
Pieventinn of Food Adulteration (Amend-
ment) Rules, 1974 (Hindi and Fnglish 
versions) published in Notification No. 
G S R . 205 in Gazette of India dated the 
23rd Februaiy, 1974, under sub-section (2) 
of section 23 of the Prevention of Food 
Adulteration Act, 1954. [Placed in library 
Set- No. LT—6496/74]

A n n u al R fp o rt o f  Goa Shipyard Ltd. 
fo r  1972*73 a lo n g  w ith  a c c t ts . u nde r  

Com panies A ct, 1956
THE DEPUTY MINISTER IN THE 

MINISTRY OF DEFENCE (SHRI 3. B. 
PATNA1K) : I beg to lay on the Table a 
copy of the Annual Report of the Goa 
Shipyard Limited, Vasco-da-Gama, for the 
year 1972-73 along with the Audited Ac-
counts and the Comments of the Comp-
troller and Auditor General thereon, under 
sub-section (1) of section 619A of the 
Companies Act, 1956. [Placed in library. 
See No. LT—6497/74]

R ep o rt on  F a ta l  A cc id en t a t  Ssskgiri 
Ramoad M anganese M ine (M ysore) & 
A n n u a l R ep ort o f  C e n tr a l Board o f  
W orkers E ducation  and C o a l M ines 
Labour W e lfa r e  O rganisation fo r  

1972-73

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VERMA) : I beg to la* on the 
Table—

(1) A copy qf the Report (Hindi and 
English versions) on the fatal accident at 
Seshgiri Ramgad Manganese Mine in Bel- 
iary District (Mysore), on the 22nd March, 
1973. [Placed in library. See No. LT- 
6498/74]

(2) A copy of the Annual Report (Hindi 
and Fnglish versions) of the Central Board 
of Workers Education, for the year 1972-73. 
[Plated in library See No. LT—6499/74]

(3) A copy of the Annual Report on the 
activities of the Coal Mines Labour Wel- 
faie Organisation, for the year 1972-73. 

f Placed in library. See. No. L T - 6 5 0 0 y 7 4 ] .

12.01 hrs.
COMMITTFL ON PUB11C UNDI R- 

TAKINGS

Fort y -E ig h t h  Report

SHRIMATI SUBH VDRA IOSHI (Chan- 
dni Chowk) : 1 beg to present the Forty-
eighth Report of the Committee on Public 
Undertakings regarding action taken by 
Government on the iccommendauons con-
tained in their Thim -ninth Repoit on Pyri-
tes, Phosphates and Chemicals I imited

12,02 hrs.
BUSINFSS ADVISORY COMMITTFE 

THIR fY-NlMH RIPOR1 
THE MINISTER OF PARLIAMENT-

ARY AFFAIRS (SHRI K. RAGHU 
RAMAIAH) : I beg to m ove:

“That this House do agree with the 
Thirty-ninth Report of the Business Ad-
visory Committee presented to the House 
on the 20th March, 1974.’*


